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INATHE CENTRAL ADMINISTRATiUE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

DATE__OF __ORDER__: _11-03-1998,
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Between :-

Sk.Anwar Basha

eses Applic ant
And

1. Gansral Manager, SC Riys,
Rail N iayam, Sec'bad.
A

2. The Sr.Divigional Personnel
Officer, SC Rlys, Vijayawada.

3. The Divisional Railway Mamager,
SC Riys, VYijesyawada.

«ee Aespondents

Counsel for the Applicant Shri PL.Krishna Reddy

s

COoRAM:

THE HON'BLE SHRI R.RANGARAJAN :  MEMBER (A)
THE ,HON'BLE SHRI B.S.JAl PARAME SHWAR ¢+ MEMBER (3)

(Order per Hon'bie Shri R.Rangarajan, Member (A)
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Shri C.V.Malla Reddy, SC for Riys
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(Order per Hon'ble Shri R.Rangarsjan, Member (A) ).

Haard Mr&.Sarseda for Sri P.Krishna Reddy, counsel for the

applicant and sri C.V.Malla Reddy, counsal for the respondentas.

2. The applicent in this 0.A. submits that he vea aonﬂ.of an

. ey,
-#x-Rgiivay servant. He worked(in the month of fMay, 1978 at
Ay , which _
projeet Nb.591gila1ﬁuas washed awey due to cyclone near Tangutur.
aleo

so—flsndoor dnd/worked as for 27 days under PUIIBitragqnta. Subsa=-
quantly}during the year 1979-80 the applicant again ggpkad 5;
méﬁdaor man for 361 days under PUI/U&l/NLR. It_is*luither stated .
by him that in tne year 1982-83 he'worked as Mazdoor man for 82

. days undar CTﬁ/BTTR ard was stopped Forhuént oi$ganction. In ali

- LY

. the applicent worked as Mazdoor Man 470 deys.

3. This OA is filed praying for a direction to the respondents

t . .
to appoint him to thepost he is eligible #nd for a further direc-

" .
tion to giu@ﬂz;him seniofity on par with the persons who worked alang

with him during cyelone period and were subsequently appointed.

4, A ropl; has been filed in ;nia 0.A. 1In para~5 of the reply
it is stated thet the Railuay Rdminiatrétion nas t aken a lenient
.uiau-on the basis of the representation of t he applicant and advised
Asst;Enginéer of Bitra Gunta on 25-11-87 to keep the applicant's

_ Waidl o
name on the live register, The Casual Labourers nameykept on the
live ragister will Be engaged as and when raquirqd duly obtaining
aﬁproual-or tne compaten?buthority. In fact there are about 204-rBUumn
‘casual labourers and 100 construction cesual-labourers on the live
register still to be eppointed rfor went of vacancies who haqé;gft

Je

'—'l"-\ 0‘..3.
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in more then 5 to 6 years service and unlsss and until thess

casual labouers are cleared by absorption there ia no possibility

for his re-engagement,

Mwions b5 7
56 From the acove it is euxdent that t he jua*eeéz?f the appli=

cant on the basis of the number or days of service put in sre yet
to be reguiarised. Hence we are of the opinion that tHe appli-
cent who hed put in only 470 days of service cearot be given re-
lief to be posted as a reguiar cesual labourer or to be posted

as Claas~IV or even to further re-sngegement as a casual labourer

-Wnéan his seniors are available for consideration. Hence we are

of the opinion that the ceses of the applicant has been dealt

in accordence with the isw by the Railuways. However, it should

Aeiponcdink;

be ensured by the/appiicant that the applicant ia teken on Rai lway
Rolls as and when his turn comes. His name should not be dig-
“mdon. 7 .

continued from the live ragistar[ff any circumgtances.

6. With tne svove obscrvations, tha QA ié disposed of. No

order as to costs. ' -

(B+57JRA1 P R AMESHWAR) (R.RANGARAJAN)

,ff”/i- Membar (3) Menber (A)
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Dated: 11th March, 1998, DR

s D g e AT A A . Pk e o

Dictated in BBan Court,

avl/
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OA,1316/95

Copy tu:—

1. The General Manager, South Central Réiluay, Rail Nilayam,
Secunderabad, ‘

2, The Sr.Divisionél Persoﬁnel Officer, South Eentrél Railuay,
Vijayawada, :

3. The Yivisional é;iluay,mﬂnager, South Central Railuay, Vijayawada,

4. qu éopy to Mr. P,Krishna Reddy, Advocate, l":J‘%T.,‘i‘iyt:i.

5. Une copy to Mr._C;U.MéllB Reddy, SC for Rlys, CATﬁ, Hyd .
One copy to D.R.(A), CAT., Hyd, '

7. One duplicate copy.
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